33 Papers Laid

MR. SPEAKER : You will ask them.

SHRI SATYASADHAN CHAKRA.
BORTY : Sir, you direct them. (I/aterrup-
sions.)

Do you admit that Delhi has become a
paradise for criminals...

MR. SPEAKER : | only admit motions.
That is all.

12.08 hrs.
PAPERS LAID ON THE TABLE

Review asd annual report of the Natioaal
Jate Manufactures Corporation Limited,
Calicutta aad Statemest showiag ressons
for delay in laying papers oa the Tsbie

of the House

THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE AND IN
THE DEPARTMENT OF SUPPLY (SHRI
NIHAR RANJAN LASKAR): 1 begto
lay on the Table

(1) A copy each of the following papers
(Hindi and English versions) under
sub-section (1) of section 619A of the
Companies Act, 1956 :—

(D A statement regarding Review by
the Government on the working
of the National Jute Manufac-
tures Corporation Limited, Cal-
cutts, for the year 1982-83,

(1) Aonual Report of the National
Jute Manufactures Corporation
Limited, Calcutta, for tbe year
1982-83 along with Audited Ac-
counts and the comments of the
Comptrolier and Audior Geoeral
thereon.

(2) A siatement (Hindi and English versi-
ons) showing rcasons for delay in
laying the papers mentioned at (1)
above.

[Placed in Library. See  ‘L*™°258/84)
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Annaal Repost of the Commlssion for
Scheduled Castes and Scheduled
Tribes for the year, 1980-81 sad
actiou takea on the recommend-

ation coatained therein

THE MINISTER OF STATE IN THE
MINASTRY OF HOME AFFAIRS
(SHRIMATI RAM DULARISINHA) : 1
beg to lay on the Table

(1) A copy of the Annual Report (Hindi
and English versions) of the Commis-
sion for Scheduled Castes and
Schean'ed Tribes, for the year 1980-81.

(2) A copy of the Memorandum (Hindi
and English versions) of the Action
Taken on the recommendations con-
tained in the Report.

(Placed in Library. See No. LT-8559/84)

Explanatory Memorandum regarding resclad-
ing Notification No 33/84-Customs dated 1st
March, 1984 and Explanatory Memoranda
regarding prohibiting import into India
of printed waste paper snd revised rate
of exchange for cOaversion of Russias
Rouble Into Indias curreacy and vice-
versa ; Reviews ou and Asnaal
Reports of New ladia Imsarasce
Company, Oricatal Insorance Com-

paay Ltd,, etc. etc,

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRIJANAR -
DHANA POOJARY) : 1 begto lay on the
Table

(1) A copy each of the following papers
(Hindi and English versions) under
section 159 of the Customs Act,
1962 :—

(i) G.S.R. 537 (EB) publisbes in
Gazette of India dated the 27th
July, 1984 together with an ex-
planatory memorandum rescind-
ing Notification No. 33/84-
Customs dated the Ist March,
1984.

(il) G.S.R. 586 (B) published in Gaze-
tte of India dated the 20d August,
1984 together with ao explanatory
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memorandum prohibiting absolu-
tely the import into India of
printed waste paper containing
pages of or material from holy
books.

(iii) G.S.R. 352 (E) published in
Gazette of India dated the 1st
August, 1984 together with an
explanatory memorandum regard-
ing revised rate of exchange for
conversion of Russian Rouble
into Indian currency or vice-
versa.

[Placed in Library. See No. LT-8560/84)

(2) A copy each of the following papers
(Hindi and English versions) under
sub-section (1) of section 619A of the
Companies Act, 1956 :—

(a) (i) A statement regarding Review by
the Government on the working
of the New India Assurance
Company Limited, Bombay, for
the year ended the 3ist Decem-
ber, 1983,

(li) Annual Report of the New India
Assurance Company Limited,
Bombay, for year ended the 31st
December, 1933 along with Audi-
ted Accounts and the comments
of the Comptrolier and Auditor
General thereon.

[Placed in Library. See No. LT-8561/84]

(b) (i) A statement regarding Review by
+ the Government on the working
of the Oriental Insurance Com-
pany Limited, New Delhi, for the
year ended the 31st December,
1983.

(li) Annual Report of the Oriental
Josurance Company Limited,
New Delhi, for the year ended
the 31st December, 1983 along
with Audited Accounts and the
comments of the Comptroller and
Auditor General tbereon.

[Placed in Library. See No. LT-8562/84]

(3) () A copy of the Annual Report
(Hiondi and English versions) of
the Bxport-lmport Bank of India,

<
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Bombay, for the year 1983 along
with Audited Accounts, under
sub-section (5) of section 19 and
sub-section (5) of section 24 of
the Export-Import Bank of India
Act, 1981.

(ii) A copy of the Review (Hindi and
English versions) by the Govern-
ment on the working of the
Export-Import Bank of India,
Bombay, for the year 1983.

[Placed in Library. See No. LT-8563/84)

\
(4) A copy each of the following Reports

(Hindi and English versions) under
sub-section (8) of section 10 of the
Banking Companies (Acquisition and
Transfer of Undertakings) Act,
1970 : —

(i) Report on the working and activi-
ties of the Central Bank of India
for the year ended tbe 3imt
December, 1983 along with the
Accounts and Auditor’s Report
thereon.

(ii) Report on the working and activi-
ties of the Bank of India for tbe
year ended the 3ist December,
1983 along with the Accounts and
the Auditor's Report thereon.

(iii) Report on the working and
activities of the Punjab National
Bank for the year ended the 31st
December, 1983 along with the
Accounts and the Auditor’s
Report thereon.

(iv) Report on the working and activi-
ties of the Bank of Baroda for the
year ended the Sist December,
1983 along with the Accounts and
the Auditor’s Report thereon.

(v) Report on the working and
activities of the United Commer-
cial Bank for the year ended the
31st December, 1983 along with
the¢ Accounts and the Auditor’s
Report thereon.

(vi) Report on the working ard a ctiy

(4
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ties of Canara Bank for the year
ended the 3Ist December, 1983
along with the Accounts and the
Auditor’s Report thereon.

(vii) Report oo the working and
activities of United Bank of India
for the yeqr ended the 3ist
December, 198} along with the
Accounts and the Auditor’s
Report thereon.

(viii) Report on the working and activi-
ties of Dena Bank for the year
ended the 31st December, 1983
along with the Accounts and the
Auditor’s Report thereon. *

(ix) Report on the working and
activities of the Syndicate Bank
for the year ended the 31st Dece-
mber. 1983 along with the
Acoounts and the Auditor's
Report thereon.

(x) Report on the working and
actlivities of the Union Bank of
India for the year ended the 3ist
December, 1983 along with the
Accounts and the Auditor’s
Report thereon.

(xi) Report on the working and
activities of the Allahabad Bank
for the year ended the 3(st
December, 1983 along with the
Accounts and the Auditor’s
Report thereon.

R

(xii) Report on the working and activi-
ties of the Indian Bank for the
year ended the 3ist December,

* 1983 along with Accounts and the
Auditor’s Report thereon.

i}

’ 1
(xiii) Report on the wosking and

+ activities of the Bank of Maha-
rashtra for the year ended the
31st December, 1983 along with
the Accounts and the Auditor’s
Report thereon.

(xiv) Report on the working and activi-
ties of the Jodian Overseas Bank
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for the year ended the 3lst
December, 1983 along  with
Accounts and the Auditor's
Report thereon.

(5) A copy each of the following Reports

*(Hindi and English versions) under
sub-section (8) of section 10 of the
Banking Companies (Acquisition and
Transfer of Undertakings) Act,
1980 :—

(i) Report on the working and
activities of the Andbra Bank for
the year ended the 31st December,
1983 along with the Accounts and
the Auditor’s Report thereon.

(li) Report on the working and
activities of the Corporation Bank
for the year ended the 31st
December, 1983 along with the
Accounts and the Auditor's
Report thereon.

(ili) Report on the working and
« activities of the New Bank of
India for the year ended the 31a¢
Decemter, 1983 along with the
Accounts and the Auditor's
Report thereoo.

(iv) Report on the working and activ-
ities of the Oriental Bank of
Commerce for the year ended the
3ist Decembe_r. 1983 along with
the Accounts and the Auditor's
Report thereon.

(v) Report on the working and
activities of the Punjab and Sind
Bank for the year ended the 31st
December, 1983 along with the
Accounts and the Auditor’s Re-
port thereon.

(vi) Report on the working and acti-
vities of the Vijaya Bank for the
year ended the 31st December,
1983 along with the Accounts
and the Auditor's Report there-
on.

[Placed in Library. See No. LT-8564/84)



